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DR. YELAMANCHILI SIVAJI (Andhra 

Pradesh): Sir, I want to submit ... 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): I have given the 
floor to Shri Shankar Dayai Singh. 

SHRI SHANKAR DAYAL SINGH 
(Bihar): Let me finish my Special Mention.    
You can speak after that. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Shankar Dayal Ji, 
you cannot permit him like that. Mr. 
Bhandari, you are objecting me but see the 
pattern. (Inter-ruptions) 

DR. YELAMANCHILI SIVAJI: Shankar 
Dayal Ji, after that. you occupy the Chair and 
permit me. 

THE VICE-CHAIRMAN (SHRI 
H. HANUMANTHAPPA): You can 
wait till then. ( 
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THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): Shrimati Sarala 
Maheshwari to continue her speech. 

SHRI SATYA PRAKASH MALAVIYA 
(Uttar Pradesh): Where is the concerned 
Minister? 

 

SHRIMATI JAYANTHI NATARAJAN  
(Tamil Nadu): He is coming. 

THE VICE-CHAIRMAN (SHRI H. 
HANUMANTHAPPA): He was here  all 
through. 

 


